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Shri p. Venkatasabbalah: May I 
know whether the attention of the 
hon. Minister has been drawn to the 
statement issued by one M.L.A. in the 
Andhra Assembly where he said that 
there were a large number of Pakis-
tani spies who are having intimate 
contact with the people in Pakistan 
and if so has any investigation been 
made to know the facts? 

Shri L. N. Mishra: We are getting 
information from the Honourable 
Members. 

Shri Hari Vishnu Kamath: I am 
sorry to distract your attention, Sir, 
but if 1 heard the Deputy Minister 
right, he said something about putting 
guard on something .... 

Shri L. N. Mishra: 1 said: we are 
on guard. 

Shri J"ashvant Mehta: The hon. 
Minister compared our intelligence 
services with the other foreign coun-
try's services. What steps have been 
taken' after the experience of Kash-
mir for co-ordination with military 
intelligence to stop these infiltrators 
so that in future such things may 
not happen? 

Shri Nanda: There was complete 
co-ordination between different agenc-
ies of intelligence and information in 
this case also. 
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Shrimati Tarkesbwari 
Sinha: 
Shri Sarjoo Pandey: 
Shri R. Barua: 
L Shri Sivamurthi Swamy: 
the Minister of Education be 

pleased to state: 

(a) whether it is a fact that a 
joint team of two senior officials of 
the Ministries of Education and Horne 
Affairs has submitted the blue-print 
of a plan to curb indiscipline amongst 
the students in the country; and 

(b) if so, the broad features of this 
plan? 

The Minister of Education (Shri 
M. C. Chagla): (a) No, Sir. 

(b) Does not arise. 

Shri Hem Barna: In view of the fact 
that student indiscipline is mounting 
up in this country to the extent that 
recently some students in Bihar, as is 
reported, tried to pull down the Na-
tional Flag also-it is a very repre-
hensible thing to do-and a letter to-
day has appeared in the Statesman to 
which also I would call your atten-
tion-in view of all these things, may 
I know what steps Government have 
taken to see that student indiscipline 
does not continue like this and thus 
threaten the national .solidarity of our 
country? 

Shri M. C. Chagla: I agreE with my 
hon. friend that indiscipline is mount-
ing, which is causing us great con-
cern. I can tell yOU what has been 
done. A joint unit has been set up 
with a Joint Secretary from the Home 
Ministry aIId the Ministry of Educa-
tion with certain terms of reference 
to consider the question of indisci-
pline. In the Ministry of ~ ~  
we have also set up a special servlcmg 
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cell for the collection, collation and 
presentation of the materials relating 
to the acts of indiscipline. As my 
hon. friend knows, the Chief Minis-
ters' Conference made certain recom-
nendations which are sought to be im-
plemented. Also, at the Edlication 
Ministers' Conference which was held 
On the 5th and 6th June ~ r  re-
lommendations were made which the 
Ministry is trying to implement. 

ShTi Bern Barua: May draw 
the attention of the Education Minis-
ter to the criticism that sufficient 
power is not given to the Vice-Chan-
cellors of the universities-the univer-
sities which are autonomous-as also 
to the heads of educational institu-
tions to check indiscipline among stu-
dents and, if so, may I know whether 
the Government have taken this fact 
into consideration and have tried to 
do something or whether they con-
template to do something about this? 

Shri M. C. Chagla: There are two 
difficulties in the way of the Ministry 
of Education. In the first place, uni-
versity is a State subject; in the se-
cond place, every university is auto-
nomous, and it depends upon each in-
dividual Vice-Chancellor what powers 
should be exercised and how to exer-
cise those powers. I agree that if we 
have a firm, strong Vice-Chancellor, 
there may be lesser number of cases 
of indiscipline. But that depends 
upon individual Vice-Chancellors and 
individual universities. 

8hr1 8urendra Pal Singh: Have the 
authorities tried to find out as to whe-
ther the circumstances which lead to 
indiscipline among the students Vary 
from State to State and from region 
to region, or they more-or-Iess fol-
low the same pattern all over the 
country? 

Shri M. C. Chagla: There are many 
causes, and I cannot wholly blame the 
students. There are cases of frustra-
tion, and want of feeling of participa-
tion which lead to student indisci-

~  not knowing what to do with 

leisure. It is not a problem here 
alone,. it h,appens in EuropP.an and 
American countries also. With our 
urban industrial civilisation, we are 
creating a very difficult situation. Stu-
dents come from all parts, outSIde the 
city, to the city; they have no home; 
they do not know what to do with 
their leisure. Therefore, we are try-
ing to have more hostels and more 
student homes ....... . 

8hri Ranga: And more money. 

8hri M. C. Chagla: Yes; at present. 
only 18 per cent of the students are 
in hostels. We have worked out the 
figures: if we want to have 25 per 
cent, it will cost us Rs. 125 crores. 
So, ultimately, the problem is one ot 
resources, and as my hon. friend said, 
money. 

8hri P. R. Chakraverti: In view of 
the fact that the question of indisci-
pline can only be effectively tackled 
by the guardians and teachers, what 
steps are the Government taking to 
see that the guardians are not made 
to stand in the queue before the ra-
tion shops and other places for their 
essential necessities of life and the 
teachers are not made to walk in the 
streets of Delhi in procession because 
they are not adequately paid? 

Shri M. C. Chagla: We are trying 
to set up guardian-teacher associations 
so that there should be more collabo-
ration between guardians and 
teachenr. There is another problem. 
A large number of students do not 
have a proper horne life, and there 
can be discipline only if the parents 
show a good example to their 
children. It starts from home; it goes 
on to the universities. 

8Ju:; D. C. Sharma: Is it not a fact 
that " large part of indiscipline that 
is found among students is due to the 
pernicious influence of some political 
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party and also due to the deleterious 
influence of the western cinemas 
which go on from matinee till 12 
O'clock at night? 

Shri M. C. Chagla: I agree with the 
first Pdrt; there is too much politics 
in education. I have said it very often 
~  this House that we should keep 
politics out of universities and educa-
tion. I appeal to members of all 
parties, for Heaven's sake, leave the 
universities and the students alone do 
not make them guinea-pigs; do not 
experiment on tbem. It does not ap-
~  to one party; it applies to all the 
. parties. As regards cinemas, that is 
the price we have to pay for  civilisa-
tion. I agree that very often cinemas 
do have a bad influence. But there 
. are good films and bad films. 

Shrimati Tarkeshwari Sinha: May I 
know whether the Education Minis-
try has prepared a blue-prirt of a 
model University Act and whether 
they have circulated this Act to the 
various State Government to incorpo-
rate some of the provisions of this 
Act in their statute, and how many 
State Governments have responded 
favourably towards this proposal? 

Shri M. C. Chagla: The University 
Grants Commission has just publish-
ed a report on a model Bill for uni-
versities. I have circulated that report 
to all the States. I also propose to 
circulate a cOPy of the Banaras Uni-
versity Act, when it is passed by both 
the House,. I shall try to incorporate 
in that Bill as many new ideas as I 
can. A copy of that Act will go ~  
in circulation. The report of the Um-
versity Grants Commission has al-
ready'· been circulated. 

8hri P. C. Borooah: May I know 
whether Government consider:s h~  
the communal character of re;tam ~

versities like the Banara. ~  ~
versity and the Aligarh MllslIm Um-
versity. which is apparent f!"om the 
nomenclature. is often the potent 

cause of student indiscipline and, if 
so, whether the Government is consi-
dering to drop this nomenclature and 
thus bring aU the universitie, to re-
present the national character? 

Shri M. C. Chagla: When the Bana-
ras Hindu University Bili waf before 
the Select Committee, I left it open 
to the Members to decide whether 
they should drop the appellation 
"Hindu". By a small majo-
rity, the Select Committee took the 
view that the name should be conti-
nued. The matter will come here. I 
do not propose to issue a whip. I will 
leave it open to this House to decide 
on academic, political, national 
ground" whether the name should ~  
retainerl or not. It will be for thlS 
House to decide when it comes . 
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8hri M. C. Chagla: I am afraid re-
ligous education will not lead to em-
ployment. It will give solace to your 
soul but not to your body. 
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8bri M. C. Chagla: 80 per ,:,ent of 
our university students are m col-
leges. The majority of colleges are 
understaffed, have no laboratory, 
have no proper libraries;. and ~h  real 
solution to the problem 15 to r ~  
the standards of colleges. Some co-
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leges are very good; a majority are 
bad. Again, as Shri Ranga would 
say, it is a question ot money and 
.resources. The r~  Grants 
Commission has recommended that 
no college should have more than 
1,000 students becau'e there should be 
contact between teachers and pupils, 
. but that is a reform which will take 
time and money to carry out. 

8hri Muthiah: May I know whether 
the Government has any idea of ban-
ning strikes by students in future? 

8hri M. C. Chagla: Strike is very 
wrong on the part of either teachers 
-or students. The Chief Ministers' 
'Conference decided, and it was sUP-
:ported by the Education Ministers' 
Conference, that if a student breaks 
the law he should be punished, He is 
just like any other citizen. There 
must be academic autonomy in the 
university. But when the question of 
law and order is concern()d, a student 
should be treated on the same basis 
as any other citizen and it he breaks 
the law, he should be h~  in the 
.same way as any other citizen. 

Shri R. Barua: Is the government 
~ r  that there has been a lamenta-
ble lack of facilities like canteen and 
.eading room and this is ()ne of the 
reasons why stUdents cannot utilise 
their leisure hours in the college use-
fully? What immediate steps are 
being taken to meet this need of the 
students? 

8hri M. C. Chagla: I entirely agree 
with him. The UGC has been giving 
grants for setting up canteens. reading 
nIOms and student halls. They have 
been able to do it on a very small 
=ale. It has got to be dor,e on a 
much larger scale. Again, it is a ques-
tion of resources. 

8hrimatl Akkamma Devi: Sometimes 
obedient and loyal students arc torc-
ed to follow the path of in<iiscipline 
'because of the fear of harassment and 
'trouble from student leaders. May r 
'lmow whether government is aware 
-of this fact and will give full protec-
tion to innocent students who are 
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forced, to participate on such occa-
sions? 

Shri M. C. Chagla: It would be the 
duty of any responsible govunment 
to give protection to law-abidmg citi-
zens as against those who break the 
law . 

Shri Bhagwat lha Azad: May r 
know Whether the hon. Minister 
knows that the recent appointments 
of the Vice-Chancellors -in S0me uni-
versities of India are not for their wis_ 
dom and knowledge, but for the poli-
tical pUI! they have in the State and 
if it is so, may I know whether these 
Vice-Chancellors themselves have be-
come an incarnation of inciiscipline? 
If not, will government find out how 
many Vice-Chancellors haVe been ap-
pointed for their knowledg" and how 
many for their pull with the govern-
ment? What does the g()vernment 
propose to do in the matter? 

Shri M. C. Chagla: Except. four 
universities whiCh are central univer-
sities, Vice-Chancellors are appointed 
by Chancellors, very often on 
the advice of the Education 
Minister or Chief Minister. I 
agree that some of the appointments 
have been deplorable; they have not 
been done on academic grounds at 
all. I also agree that unless you have 
a good Vice-Chancellor, you cannot 
expect the university to maintain pro-
per standards. But r do not know 
what I can do. It is for the Chancel-
lors. 

Shri Barish Chandra Mathur: Just 
to take the question of Mr. Azad fur-
ther, do r take it that the hon. Minis-
ter has not given any consideration to 
this basic problem, which is respon-
sible for indiscipline? Have the new 
Education Commission suggested any-
thing about it or is he helple.s? 

Shrl M. C. Chagla: r have given 
considerable thought to it. r have 
written unofficially to the Ch:mcellors. 
r have suggested the appointment of 
Vice-Chancellors from outside the 
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Sta'te, But ultimately the power to 
appoint is with the Chancellor. ~ 

have no legal authurity, Of course, 
the Education Commission will con-
sider it. 

Sapru Committee Report 

+ 
*186 J Shri R. Barna: 
. L Shri R. S. Pandey: 

Will the ~ r of Education be 
pleased to state: 

(a) whether Government have 
under consideration any plan to intro-
duce uniform pattern of education 
throughout the country; 

(b) whether the University Grants 
Commission have made certain sug-
gestions to Government with regard 
to the publication of uniform text-
books throughout the country; and 

(c) if so, the present position in the 
matter? 

The Minister of Education (Shri M. 
C. Chagla): (a) There is no plan as 
such, but efforts have been made to 
introduce uniform pattern of educa-
tion as indicated in the answer to 
Starred Question No. 74 given in the 
Lok Sabha on the 18th August, 1965, 

The entire question is, however, at 
present under h~ consideration of 
the Education Commission set up by 
the Ministry of Education, 

(b) No, Sir. 

(c) Does not arise, 

Silri R. Barua: May I know whether 
the UGC has issued any model course 
on the subjects to be taught in the 
universities and has adopted any 
measures for improving the standard 
Of teaching and research? If so. on 
what subjects are these model courses 
being issued? 

Shri M. C. Chagla: Yes, Sir; the 
UGC appointed reviewing committees 
and they have prepared model cours-
es in the following subjects; bio-
chemistry chemistry mathematics 
botany ~  Engli;h. Reports ~ 

social work and library science are 
,being printed. Reports on other dis-
ciplines are expected to be puhlished 
during the current YE""·. 

Shri R. Barua: May I know h~ h  

it is not necessary th3.t students. be-
fore entering a university. should have 
a certain standard of knowledge in 
English and they should have the 
prescribed knowledge in the core 
subjects? 

Shri M. C. Chagla: So long as 
English is the medium of instruc-
tion in the uniVersities, .it is neCe!ist:u y 
that the students should have sulli-
cient knowledge of English to ~  

the lectures. Therefo"e, in me'st 
States, what is being done is to give 
the students intensive teaching in 
English either in the last year of the 
higher secondary school or in the pre-
university course. which y{)U find In 
some of the southern States. 
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Shri M. C. Chagla: As my hon. 
friend knows, we had th', Sapru Com-
mittee's report. They had suggestE.d 
that higher education should be made 
concurrent. The only State which 
has agreed to it 30 far is Punjab, The 
other States have either not answered 
Or thOse which have answered have 
refused, I am sure Parliament will 
be behind me if I introduce a Bill to 
amend the Constitution, but my hun. 
friend knows that und'er the Consti-
tution, we must have th" majority of 
the States to agree to it. Except 
Punj ab, no other State has so far' 
agreed. 




